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DR. NAJMA A. HEPTULLA (Madhya Pradesh) : Sir, we all support whatever
she has said. We are all with her ..(Interruptions)... 1 & ga®& 99 a=d €

3R S 4t strong action IS¢ Raa® <M1 §, 98 action PR ol | ..(@awH)... Regardless
of any political consideration or State, we are with you ...(Interruptions)...

MR. DEPUTY CHAIRMAN: The whole House is one with this demand
..(Interruptions)... All are associating ...(Interruptions)...

Reported notification by the Government to promote beef eating
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MR. DEPUTY CHAIRMAN: | will tell you...(Interruptions)... Don’'t display it.
Mr. Jha, one second. Mr. Minister, this is permitted by the hon. Chairman. Of course,
the hon. Minister is here. If he wants, he can react after the submission.

SHRI RAJEEV SHUKLA: But, Sir, there is no basis for this.
MR. DEPUTY CHAIRMAN: But, it is permitted by the hon. Chairman.
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*Not recorded.
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MR. DEPUTY CHAIRMAN: Time over. ...(Interruptions)... Those who want to
associate, may do so.
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SOME HON. MEMBERS: Sir, we all associate ourselves with the concern
expressed by the hon. Member.
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MR. DEPUTY CHAIRMAN: Now, the Minister ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: Now, the Minister, Shri Rahman Khan would like
to.. ...(Interruptions)... 3mu afsy, smu IfsTl . (=@@e)... You have made your point.
...(Interruptions)... You have made your point. Please take your seat. ...(Interruptions)...
You have made your point. Please take your seat. Let the Minister have his say.
...(Interruptions)... The Minister would like to respond.

THE MINISTER OF MINORITY AFFAIRS (SHRI K. RAHMAN KHAN): Mr.
Deputy Chairman, Sir, the hon. Member has raised the issue relating to a brochure
published by the Ministry of Minority Affairs. There is a woman development
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programme mentioned. In the brochure pertaining to that programme, in the list of
sources of iron as a nutrient, there is a mention of beef in English. This was published
by the National Institute of Public Cooperation and Child Development (NIPCCD),
a Government of India organization. The job of preparing the brochure had been
entrusted to them. NIPCCD, while making a trandation, have used the word ‘cow
meat’ for beef. The day it came to my notice, | ordered the withdrawal of al the
brochures. An hon. Member of the Lok Sabha had told me about it over telephone
at around 12 o'clock at night. The next morning, | had immediately ordered the
withdrawal of all publications. We had, then, issued a press release saying that this
has been withdrawn. It is a mistake in trandation. | regret on behalf of the Ministry...

DR. NAJMA A. HEPTULLA (Madhya Pradesh): Mr. Minister, cow-meat means
beef. ...(Interruptions)...

SHRI K. RAHMAN KHAN: Let me complete. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: Namaji, let him complete. ...(Interruptions)...
SHRI K. RAHMAN KHAN: It is a misteke in translation.

SHRI BALBIR PUNJ (Odisha) : But did you punish anybody? ...(Interruptions)...
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SHRI K. RAHMAN KHAN: Please listen to me. It was given in 2011 and
then it was published. When we came to know about it, | am having it inquired
into. Only three days back this came to my notice. | am inquiring into the matter
and will find out where the mistake has occurred. We will take an appropriate action.

MR. DEPUTY CHAIRMAN: It is fine

SHRI K. RAHMAN KHAN: Sir, it has been withdrawn and | would assure
the House; it is a wrong trandation and we have taken a serious note of it. We
have withdrawn it. ...(Interruptions)...

No, we have withdrawn it; everything is withdrawn.
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SHRI BALBIR PUNJ Have you taken any action against the responsible

persons?

SHRI K. RAHMAN KHAN: We are inquiring into it. Since it has been done
by another organisation of the Government of India, we will inquire into it first
and then ..(Interruptions)... | will inquire into it and whatever needs to be done,
I will do.

Wildlife protection and killing of one-horned Rhino in Assam

SHRI KUMAR DEEPAK DAS (Assam): Sir, | would like to raise a serious
and urgent issue prevailing in Assam. No day passes in Assam without killing of
a one-hornrhino. There is killing of one-hornrhino almost everyday in Assam. Time
and again, the Government of India and the Government of Assam assured us that
one-hornrhino will be protected in a high profile and scientific manner. But, till
date, this rhino killing is not stopped and the Government has totally failed in protecting
the wildlife in Assam. Only a small number of rhino habitation is there in Assam.
Sir, the rhino population in Kaziranga was 2,290 only as per 2012 Census. As on
October 4th, the rhino population drawn was 2,191 to 2,290.

Sir, cruelty is such a hit in Assam that in some cases, rhinos have been targeted
by poachers and they hack the horns while the animals are alive. This is the position
in Assam. The people are directly talking about ‘today’s death’. There is real shor
sharaba in every street and road in Assam. The people speak of it directly. In the
rhino killing and poaching, forest officials and even the higher-ups are directly involved.
Even in Dispur, such illegal poaching and kickbacks are found. This is the situation
prevailing when the Government has not been taking any action. Time and again,
they have assured that there would be a CBI inquiry. But, till date, no CBI inquiry
has been initiated by the Government of Assam and the Government of India
Sir, promises were made to introduce drones to keep an eye on movement of the
animals and to track poachers. But, nothing has been done till date. The State assured
us that it would go to the CBI in respect of this killing. But, nothing has been
done.

Sir, the poaching incidents need to be viewed in a global perspective to appreciate
the grave risk the rhino population in India is facing.

MR. DEPUTY CHAIRMAN: Mr. Das, your time is over. It is not going on
record as the mike is off.



